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(b) whether it is also a fact that the
M.P. Electricity Board wanted to
mine coal, through the State Mining
Corporation by which the mining pro-
fits would have gone to the Corpora-
tion but the mining lease application
of the Corporation was rejected for
village Bakohi, district Shahdol while
Government of India is considering
grant of a mining lease to the State
Corporation of Assam Government;
and

(¢} if so, the reasons for this dis-
parity?

The Minister of Mines and Metals
(Shri S. K. Dey): (a) Exploitation of
coal resources by the States is allow-
ed if it is consistent with the all
India policy and the development
scheme forms an intergal part of the
planned programme.

(b) and (c¢). In view of adequate
production of non-coking coal in the
country and its easy availability, it
was considered that it would not be
advisable grant fresh mining leases
in this area. However, the matter is
now being re-examined in consulta-
tion with the State Government.
Proposal of the Government of Assam
was approved mainly because of the
local demand in the area and the
trangport difficulties.

Allocation of Tin for Small-Scale
Industries

1021. Shri Shiva Dutt Upadhyaya:
Shri R. S. Pandey:
Shri Ulkey:
Shri A, S. Saigal:
Shri R. S. Tiwary:
Shri Chandak:
Shri J. P. Jyotishi:
Shri Wadiwa:

Will the Minister of Industry be
pleased to state:

(a) whether a decrease of 22 per
cent in the allocation of tin for the
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small-scale industries sector was made
during the period April, 1963—Sep-
tember, 1963 as compared to October,
1962—March, 1963;

(b) whether this decrease was ap-
plied uniformly to all the States; and

(¢) if not, what has been the basis?

The Minister of Industry (Shri D.
Sanjivayya): (a) There was a dec-
rease of about 14 percent in the allo-
cation of tin for the small scale in-
dustries sector (including textile ac-
cessories units and the cashew nut
industry) for the period April-
September, 1963 as compared to the
period October, 1962-March, 1963.

(b) Uniform reductions during
April-September, 1963 were made in
the allotment to the States as well as
the Textile Accessories and Cashew
nut industries after taking into ac-
count the requirements from Jammu
& Kashmir which were received for
the first time during April-September,
1963.

(c) Does not arise.
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